
Written Auwet"a JULY 30, 1980 

Nett Projeets under Cemeat Corpora-
tion Of India 

6091. SHRI AMARSINH 
RATHAWA: 

SHRI DAUL.~TSINHJI 
JADEJA: 

Will the Minister of INDUSTRY 
be pleased to state: 

(a) whether any new cen!.ent Phl-
ject of Cement Corporation of India 
are under construction; 

(b) if so, the names and location of 
those projects with ~heir capacity; 
and 

(C) when' they will be ready for 
production? 

THE MINISTER OF STATE L""q 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) Yes, Sir. 
(b) and (c). 

Location Annual Capacity 
1 () be instaUt"d 
lakh tonnes 

GOlnnt -uet'ment of pr oduction 

-----.-.--------.--. --------
Neemuch, DisH. i\{an<isaur, Madh, ,\ 

Pradesh 

Akaltara, Distt. Bilaspur, 
Pradesh 

Madh~,t 

Yerraguntla. Distt. Cwldap..th, Andht.t 
Prade~h 

Adilabad, Andhra Pra( lesh 

Tandur, Andlua Prad('"h . 

4 

4 

4 

4 

4 

Production of clink..-!' ha~ started 
floln Jan. 'Bo & trial produc-
tiOll of cenl(:nt from July, 80. 

Production of clinker has started 
from M3.Y '80 and trial produc-
tion of cement expected from 
Oct oi)(,T" , '80. 

Production of clinker is eX}l("cted 
ft'OHl St'pt. 1980 and c{"mt'nt 
ffonl DeccmbM" , 1 g80 . 

Expcncd LO be completed in 
19B..!-B'~. 

Pre·liminal y work in connection 
proposed to L(' r"- with lhe establishment of 

'bed to 10 lakh 
lOIlnes) 

the prokct taken on hand. 

Arrest Of Manipur IJl8Urgents 

6092. SHRI S. M. KRISHNA: Will 
the Minister of HOME AFF AIRS 
be pleased to state: b 

(a) whether 42 Manipur insurgents 
have been arrested; 

(b) if so, whether a large number 
Of weapons have been seized as re-
ported in 'Times of India' dated the 
6th July, 1980; and 

(c) if so, the facts thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA)= 
(a) to (c) The information is being 
ascertained and will be laid on the 
Table of the House. 

Recogaition 01 C .I.M. Emplo;Yee8 
Union 

6093. SHR! DAYA RAM SHAKYA: 
Wi 11 the Minister of DEFENCE be 
pleased to state: 

(a) if C.I.M. employees union, 
Kanpur (under DGI organisation) 
has applied for recognition; 

(b) how many times applications 
fOr recognition by the ab ... lve named 
union have been returned for amend-
ments; and 

(c) are there any more amend-
ments still required to be carried , .. ut 
by the union or recognition is being 
accorded? 




